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SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATTIY

MEMBER (T)

ORDER SHEEiI OF THE HEARINC OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY Lq.W TRIBUNAL ON 08.02.2018

NAME OFTHE PAKIIES: Package lnvestment Pvt Ltd

SECTIoN OF THE COMPANIES ACT: 230-232

ORDER

CSP No. 914/230-23ZNCLT/MB/MAH/2or7
CSP No. 915 to 922230-23ZNCLT/MB/MAMoU
CSP No. 924 to 931/230-23ZNCLTMB/MAH/2017
CSP No. 936 to 942230-23ZNCLTIMB/MA}U20U

For Orders.

sd/- t sd/.-
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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